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  Hazardous 
Occupations 

Non-Hazardous 
Occupations 

Total 

21. Meghalaya 246 3636 3882 

22. Mizoram 0 0 d 
23. Nagaland    
24. Orissa 23761 191461 215222 

25. Pondicheery U.T. 0 617 617 
26. Punjab 91 3523 3614 
27. Rajasthan 3026 5064 8090 
28. Sikkim OYet to be finalised. 0 
29. Tamil Nadu 9493 8828 18321 
30. Tripura 11 264 275 
31. Uttar Pradesh 15105 18043 33148 

32. West Bengal 254 15792 16046 

 TOTAL (PROVISIONAL) 126665 428305 554970 

Minimum Wages and Legal Benefits for Agricualtural Lasbourers 

3581. SHRIMATI JAYAPRADA NAHATA:  
DR. Y. LAKSHMl PRASAD: 

Will the Minister of LABOUR be pleased to state: 

(a) whether agricultural labourers are agitating and demanding minimum wages and 
legal benefits on par with industrial workers; and 

(b) if so, the action taken in this regard? 

THE MINISTER OF LABOUR (DR. SATYANARAYAN JATIYA): (a) The 
Government is not aware of any organised agitation by agricultural labourers on the 
question of minimum wages and legal benefits at par with industrial wrokers. 

(b) Does not arise. 
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Constitution of Tripartite 

Committees 

3583. SHRI CO. POULOSE: 
SHRI JIBON ROY: 

Will   the   Minister   of   LABOUR   
be pleased to state: 

(a) whether   Government   constituted 
industry-wise   tripartite   Committees   
to 


